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Fos ovdes Poce | It is informed that Shri A,D,
on 5[7/6{8 o , | Poojary who was appearing for the
: applicant has expired, Shri Ramesh
.o /%/Q/ﬁ - Ramamurthy ‘has filed his vakalatnama, '
27148 - '
-Heard counsel for the applicant ,
S ' v Issue notice to the respondents,
| ’ > . © + Shri R,K., Shetty accepts notice on

behalf of the respondents and the
proposed contemner and requests for
time to filevreply. ‘

_Reply to be filed within four
weeks with an advance copy to the
counsel for the applicaht.. List the
C.P. for orders on’'6,8.93.
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‘Dtd, 27-8=93
Shri M{SiRamamurthy for the applicants
Shri R:K.Shetty for the respondents.
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: i Shri Ramamurthy says that relief
. , . }prayed in C.P. has already been granted
g ' to the applibant. He, therefore, seeks * ,@.
1 | to withdraw this C.PJ CiPJ is disposed of
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